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To,

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PMDESH)

No.Hc.vrr-21/zoos@il qL 03 t^
Shri Kaushik Kumar Sharma,
Jt.Registsar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Ito Basar,
Registrar, Gauhati High Court,
Itanagar Permanent Bench, Naharlagun. h

September,202l

sub Casual leave

Ref:- Letter dated 23.09.2021

Sir,

With reference to the above, I am direded to inform you that you have
been granted casual leave on 24.09.2021.

Yours faithfully,

wL
TT.REGISTRAR (VIGILANCE)

Memo No.Hc.vlr-21/2o08(pt.)/ 4609lA. dated Z7 ' 1' U>/
Copy to

The Project Manager, Gauhati High Court.
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